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LOK SABHA 

Wednesday, November 1 it 1987/ 
Kartika 20, 1909 (Saka) 

Th Lok Sahha met at 
Eleven of the Clock 

(MR. PEAK R il1 the Chair] . 

MEMB R SWORN 

[English] 

SHRI TANDEL GOPALBHAI 
ALANBHAT (Daman and Diu). 

SHRI DTNESH GOSWAMI : He may 
e the youngest one in the House. 

MR. SP AK R : He can have that 
privilege. 

PROF. MADH DANDAVAT : Had 
h th risht to vot ? 

SHRI T. BASHF R : Baby of th 
House! 

SHRI SHANTARAM NAIK: He ha 
taken away part of my constituency. 

ORAL ANSW RS TO QU STIONS 

[English] 
Manufactur of V.C.R. and V.C.P. 

+ 
It 61. SHRJ AMARSINH 

RATHAWA: 
SHRI V1\KKOM PURUSHO-
THAMAN: 

Will the PRIM MINISTER be plea ed , 
to stat : 

(a) whether the dem nd of V.C.R. nd 
V.C.P. is increa in day by day in the 
eountr;y • 
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(b) whether Governm nt h ave taken 
a deci ion to permit manufacture of V.C.P. 
and V.C.R. within the country and have 
invited applications for e tabli hing th 
manufacturing units; 

(c) if 0, the detail . thereon; 

I (d) whether any foreign company bas 
shown interest to estabJish iL .unit i.p 
India to manufacture V.C.R. and V.C.P .. 
and 

(e) the final decision taken by Govern-
ment in this direction? 

THE MINISTER 0 STAT iN TH 
MINISTRY 0 SCIENCE AND TECH 0-
LOGY AND MINISTER OF STAT J 
THE DEPARTMENTS OF OC A 
D VELOPMENT, ATOMIC ENERGY, 

L CTRONICS AND SPACE (SHRI .R. 
NARAYANAN) : (a) and (b) Yes Sir. 

(c) Compo ite appJication for the 
nlanufacture of VCR/Yep were invited by 
Government vide Press Note of October, 
25, 1985. 

(d) oreign companie have shown 
interest in entering into technical coJ]a-
boration with equity participation with 
Indian companies, but not in establishing 
unit on their own. 

(e) N final decision has been taken. 

[ Translation] 

SHRI AMARSINH RATHAWA: Mr. 
Speaker, Sir, I want to know from the 
hon. Mini ter how many app1ications for 
the etHng up of V.C.R. and V.C.P. 
manufacturing unit hav be n received 
and how many have been ven 
approval so far? Have you receiv d any 
application from the tribal area al 0 ? 

[Eng/ish] 
SHRI K.R. NARA Y ANAN 

cannot specifically say whether p 
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applications hav been given approval. 
ut we har giv n preference and pecial 

consideration to development of industrie , 
electronic industrie as a whole, in hil1y 
areas and triba] areas. 

S RI V AKKOM PURUSHO· 
TRAM AN or the fir t part of the 
question whether tbe demand of VCR and 
vep i increa ing day by day in the 
country the an wer is 'Yes'. On that 
basis, the Mini ter has said that the 
Government have invited applications for 
the manufacture of VCR and VCP in 
Octob r 1985. The people are crazy for 
the VCR and are a1 0 purchasing the 
import d smuggled VCR at a very high 
price. Why hay you not taken a decision 
during the )a t two y ars? What is the 
reason for the deJay ? 

PROF. MADH DANDAVAT : Now 
VCR i cheap due to smuggling. 

SHRI K.R. NARA Y ANAN : The 
rea on j that thi is a somewhat com-
piicated proc , " . (Interruptions) May I 
explain it ? 

PO. MADHU DANDAVATE 
What i the complication? muggJing? 

S RI NARAYA C OU Y: What 
is the complication, Sir? 

SHRI K.R, NARAYANAN: Sir. I can 
tell th pro.:;edul'e we had adopted. Earlier 
in 1980-82, we had gi en licence to about 
eventy unit for manufacturing VCR and 

VCP and they have manufactured a f w. 
But thL really did n t take IT 
becaus f the inability of these units to 
sink ufficient man y, have technology, 
d v lop and all that. It i not 
that we did not give the licence. In 
1980-82, eventy units , ten in the organised 
sector and sixty in the mall ale sector 

re given approval for establi. hing uch 
unit. But th y r ally did not take off 
very much though they produced some 
VCR . n] 985 we i ued a pre s note 
invHin a plieation. , About 65 applica-
tion cam. 14 were hortJi ted and th n 
finaUy e hort1i ed fly of them. On an 
examination by the Department, it is found 
that they e e not ready with all the 
thing Ii e foreign collaboration. They 
could n t giv a11 the an wer with regard 
wbat w uld b th equit , what is the kind 

of technology they could get and what j the 
R&D arrangement they could e tabli h 
in their units. So, becau e of this, we 
could not choose anyone at that time. 
Again this matter is being considered be-
cause the public sector ET&T Corpora-
tion has come forward with a proposal for 
manufacturing one milJion units of VCR 
and five other companies have also made 
offers. All these are being now put to the 
Project Approva1 Board. 

SHRI K.S. RAO: I understand that 
a licence is given to the Andhra Pradesh 

lectronic Corporation to manufacture 
VCR at Tirupati in Chittoor District at a 
va lue of about Rupees one hundred 
crores. As you all know, Chittoor District 
i. a very underdeve]oped district. I wish 
to know whether the de]ay in establishing 
thi factory is on the part of the State 
Government ot on the part of the Central 
Government in giving the land. There are 
rumours that the project may be transferred 
from Andhra Pradesh to Mahara htra. Is 
it a fact or not? A . Chittoor District is 
an underdeveloped district in Andhra 
Prade h, the differences between the State 
Government and the Central Government 
hould not come in the way of establi hing 

this factory at Tirupati. 

SHRI K.R. NARA Y ANAN: There is 
no question of such differences coming in 
the way unless from that side there is any 
objection. As I said. al1 such proposal 
will be placed before the Projtlct Approval 
Board and they are the one who houJd 
take a decision from the point of view of 
capita] investment , their capacity to enter 
into collaboration with the parties, their 
total plan for phased manufacture for 
indigenjsation. On the ba is of full 
examination, a decision will be made. 

PRO . N.O. RANGA: Chiltoor district 
is a very backward area. t should not 
be neglected. 

SHRI K.R. NARAYA AN: We are not 
going according to the area but according 
to the meirt of the project except for same 
undeveloped arens like hi]] areas, 

SHRI V.S. KRISHNA IYER; When 
there are a number of electronic industries 
in the public sector both at ' State and 
Central levels and they are ready to ,take ' 
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the manufacture of V Rs, wh re i th 
need to call for the application from the 
privat ector for collaboration and a11 
tha? I understand that BLand Andhra 
Pradesh lectronic Corporation have asked 
for p rmi ion to manufacture VCRs. 

. SHRr K.R. NARAYANAN: Th pro-
po a1 from BLand Andhra Pradesh State 

lectronjc Development Corporotion are 
not for the manufacture of VCRs but for 
the nlanufacture of coJour television tub s. 

l TrOllslatiollJ 

I suc of Letters of Int nt for 
ctting up lectronic nit 

*62. 
the PRIM 
tate: 

SHRI HARlSH RAWAT : Will 
MINIST R be plea ed to 

(a) th number of letter of intent 
issued during the Jast 3 ye rs for etting 

up of electronic unit in various parts of 
the country ; 

(b) wb ther these letter of intent have 
not been utili ed by many entrepreneur ; 
and 

(c) if 0, the number of letters of 
intent which have not been utilised? 
[English] 

TH MJ 18TER 0 
MINISTRY 0 SCLENC 
LOGY AND .MINISTER 
TH D PARTMENTS OF , 
DEVELOPMENT ATOMIC ENERGY, 

LECTRONICS AND SPAC (SHRI 
K.R. NARAYANAN) : (a) to (c) Th total 
number of Letters of Intent (LOI) issued, 
Indu trial Licel ces (lLs) issued and LOIs 
which were cancell d/lap ed during the 
three years 1984, 1985 and 1986 are 
given in the tatement b low. The valid 
letters of intent are at various stages of 
impl mentation. 

tatement 

81. 
No. 

1 

1. 

2. 

3. 

4. 

5. 
6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

State 

2 

Chandigarh 

Delhi 

Haryana 

Himachal Prade h 

Jammu & Kashmir 

Punjab 

R ja than 

U Har Pradesh 

Goa, Daman & Diu 

Gujarat 

Madhya Prade h 

Maharashtra 

Assam 

Bihar 

No. of LI issued 
from 1984 to 

1886 

5 

43 

53 

32 

13 

27 

38 

122 

20 

60 

38 

112 

4 

7 

Indu trial Licence 
issued from 

84 to 86 

4 

3 

5 

9 

1 

8 

5 

27 

4 

13 

4 

23 

1 

No. of (I 
cancelled! 

lapsed 

5 

1 

9 

9 

10 

5 

5 

8 

24 

4 

7 

21 

13 

1 




